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transferred to this tribunel in 1987.
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--¢i : In viewy of ﬁﬁi:alg;g;égf:fif
no basls for complaint. Houever, becau
trade tests for selection to Highly skill Eve

held trade-wise and not grnupﬁuisl,_thﬂ‘Péﬁ; 

the petiticners would have benefited, levertheless, theug
iteelf cannot be the aground for us te intervene and ©
z - the oroup-wise trade-test held in 1980 er to confer el i
héﬁ _" .“. ir - consequential benefits u;nn_tﬁa petitijdeners, because ﬁh .

-f%?? Flwts find that the decision ef the respopdents to held the graﬂ;
test in 1980 group-wuise was strictly in accordance uithfihﬁ'&fga

”?ﬁf-' _ | operative instructions on the subject. No allegatien nf:f;ij.

wes committed by the respondents. In the ahove circumstanc
we find no force in this writ petition and 1t “‘ﬁrﬁﬁffﬁﬁ :
rejected, 1t is therefors dismissed without any order a
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